
O.A. No. 184 of 2010 
PrasantaKumar Padhi 

Vs 
TJnion of India & Or ------------------ Re pondentq  

Order dated: 26.08.2011 

C ORA1\'i: 

lloifble Shri CR.Mohapatra, Member (Adnin 
& 

Hon'ble Shri A. K. Patnaik, Member(Judl.) 

The applicant appears in person. 

By filing an affidavit dated 23.08.2011, the 

applicant wants to withdraw the present O.A. Pniyer is 

allowed. 

O.k is, accordingly, dismissed as withdrawn. 
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MEMBER (Judi) 	 MEMJRAI5' 


